BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 16 OF 2023/ EZ

[N THE MATTER OF:

Saroj Mishra ...Appellant
VERSUS
State of Odisha & Others ...Respondents
INDEX
Sl. [Description of the documents Page Nos.
No.
1. |Affidavit.
2. |Photocopy of the Inspection Report of the
Committee.
(ANNEXURE — R7/1 Colly)

Through
Kolkata

Date:

Sri Papiya Banerjee Bihani,
Advocates for the Respondent No. 7
(State Pollution Control Board, Odisha)
e-mail:pbanerjeebihani@gmail.com

By the Respondent No.7




BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
EASTER ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO. 16 OF 2023 / EZ

IN THE MATTER OF:

Saroj Mishra ...Appellant
VERSUS
11 APR 2073
" State of Odisha & Others ...Respandents
M.K raghan \
potatl )

. AFFIDAVIT ON BEHALF OF THE [
STATE PCB, ODISHA, RNO.7 IN GOMPLIANCE &
WITH ORDER OF THIS HON'BLE TRIBUNAL

DTD.09.02.2023.

l, Dr. Kailasam Murugesan, IFS, son of late
Paramasivam Kailasam aged around 54 years, at present
working as Member Secretary, State Pollution Control Board,

having my office at Paribesh Bhawan, A/118, Nilakantha Nagar,




That | am the Member Secretary of the Respondent No.7
Board and, as such, am well-acquainted with the facts and
circumstances with the case and competent to swear this

affidavit.

That this Hon'ble Tribunal in their order dtd.09.02.2023 at
para-12 directed all the respondents to file their counter

affidavit within four weeks. Further in para-13, a joint

committee has also been constituted by this Hon’blek\\

Tribunal to visit the site in question and submit their report

inspection report with regard to the allegations made in the ‘%

OA. The State PCB has also been declared as the Nodal

Officer in this case.

That in compliance to the said order the R.No.7 Board has
sought for some time to file its response in this case and
accordingly, the Hon'ble Tribunal vide order
dtd.24.03.2023 has granted two weeks more time for filing

Wweounter affidavit,

Uy
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That the Regional Officer of this R.No.7 Board at
Bhubaneswar has been declared as the Nodal Officer by
the Member Secretary of the R.No.7 Board. And
accordingly, the Regional Officer, Bhubaneswar alongwith
other members of the committee constituted by the
Hon'ble Tribunal vide order dtd.09.02.2023 has visited the
alleged site on 28.02.2023 under the chairmanship of the
Addl. District Magistrate, Puri (representative of R.No.5 in
this OA).

The said committee after their joint field visit has provided
its Inspection Report carried out on did.28.02.2023 with
certain remarks. Copy of the said report is enclosed to this

present affidavit and marked as ANNEXURE-R7/1 Colly.

That the Respondent No. 7 Board craves leave of this
Hon'ble Tribunal to file further affidavit if required for

proper adjudication of this case.

iy




8.  That the contents of the above paragraphs are true and
correct to the best of my knowledge, as derived from the
official records, and that nothing material has been
concealed therefrom.

0

DEPONENT

Mambar Seaeaiary
Stato Pouy o Dann! Boord

Cdane, Bhelhanaayar

VERIFICATION:

-

|, the above named deponent, do hereby verify that the
contents of the above affidavit are true and correct to the best of
my knowledge, as derived from official records, and that nothing

material has been concealed therefrom.

Verified at Bhubaneswar on this the 11" day of Apri,

2023.
SWORN BEFORE ME
M/ L LY
7 N EPONENT
Asinbar Seormtany -
;G%MMKUI‘ CQertiz, m;f;nrd
BHTE?RY ST, LY vheevar
ALGp, NSANE
H-"9437' Uiy




_ ANNEXURE-RF/ 1L Colly,

Inspection Report of the committee that was constituted as per the
direction of Hon’ble NGT, Kolkata w.r.t. O.A. No.16/2023/EZ - Saroj
Mishra -Vrs- State of Odisha & Others

‘ The above cited O.A. case has been filed by Sri Saroj Mishra Vrs. State of
Odisha and others before Hon'ble NGT w.rt restoration of water bodies/Jalasaya
etc.. over the alleged plots those have been cited in the case matter where the
drainage system has been completely squeezed due to llegal encroachment.

Basing upon the direction of Hon'ble NGT over the above cited OA a

committee had been constituted vide order dtd.09.02.2023 with the following
members.

a) Collector & District Magistrate, Puri.

b) Engineer-in Chief, Water Resources Department, Odisha.
¢) Sr. Scientist from CPCB.

d) Sr. Scientist from Odisha State Poliution Control Board.

Over the above cited case matter, the Hon'ble NGT has directed on the date
of hearing i.e. on dtd. 08.02.2023 that State Pollution Control Board will act as Nodal
Office for filing the report of the committee for all logistic purposes.

As per order of Ho'ble NGT, The Member Secretary, State Pollution Control
Board, Odisha, Bhubaneswar had communicated through his letter vide No.2217,
dtd.15.02.2023, to all the Committee Head i.e. to The Collector & District Magistrate,
Puri, Regional Director (Eastern Regional Directorate) CPCB, Kolkata, Engineer In
Chief Department of Water Resources, Govt. of Odisha, Bhubaneswar & had
requested for inspection to the alleged sites w.r.t. allegation raised to submit the
inspection report within the 6 weeks, so as to file the report fo the Hon'ble
Tribunal within stipulated time period. Copy of the letter dtd.15.02.2023 is enclosed

herewith as Annexure~1.

Also in the above cited letter, the Member Secretary had nominated Dr.
Sohan Giri, Regional Officer, SPC Board, Odisha, Bhubaneswar to represent the
Committee and to act as Nodal Officer on behalf of Board vide Memo No.2218

dtd.15.02.2023..

—
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In that capacity Dr. Sohan Giri, Regional Officer, SPC Board, Odisha '
Bhubaneswar had communicated a letter vide No0.405, ditd.24.02.2023 all the
above cited committee Members to have a meeting on did.28.02.2023 at Speciai
Circuit House, Puri for holding detail discussion aver the above case matter and to
conduct the site visit. (Copy of letter enclosed). Subsequently on behalf of
Collector & District Magistrate, Puri, the Additional District Magistrate, Puri had
communicated his letter vide N0.629, dtd.27.02.2023 to The Superintendent
Engineer (P.W.D) & (R&B), Puri, SE(IRR) Division, Puri, SE, Drainage Division, Puri,
Tahasildar, Puri, BDO, Puri Sadar Block to be remain present in the meeting & to
participate in the discussion so as to put forth their suggestion and views over the
cited cases and also had diracted the Tahasildar, Puri to be present with the
concerned Revenue Inspector of the said area, on 28.02.2023 at 3.00 P.M. at
special circuit house at Puri, In that meeting Addl. District, Magistrate, Puri had
requested Sub-Collector, Puri to be present in the said meeting and to participate
over the issues. (Copy of the letter enclosed). A copy of letter No.405 dtd.24.02.2023

and a copy of letter No.629 dtd.27.02.2023 is enclosed herewith as Annexure-2 and
Annexure-3 respectively.

Accordingly on dtd.28.02.2023 at 3.00 P.M. all the Constituted committee
members along with the other invited Officials / Members of different Departments as
has been cited above (along with Sr. Scientist, CPCB, Kolkata, Dr. Sandeep Roy &
Dr. Sohan Giri (Nodal Officer) designated —cum- Regicnal Officer, SPC Board,
Bhubaneswar) met at the Special Circuit House, Puri and discussed the alleged
highlighted issues raised in the Q.A.,

The meeting was Chaired by Additional District Magistrate, Puri,
representative of Collector & DM, Puri. In the joint committee of said meeting ADM,
Puri had discussed with the officials present from different Departments, Sr. scientist
of CPCB, Zonal Office, Kolkata in details to prepare a inspection report accordingly.
Also ADM, Puri had requested all the participated officers to have a site visit over
the alleged area along with Tahasildar, Puri and the concerned Revenue
Inspector.(Copy of attendance sheet is enclosed as Annexure-4).

As per the direction of Hon’ble NGT, Kolkata all the joint committae members
had visited alleged sites and it was declded there that Tahasildar, Puri with the
help of Revenue Inspector of that area will provide a clear picture & status of the

alleged plots those have been cited in the O.A to the committee so that the same
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can be communicated to the Hon'ble NGT well before the date of hearing . In that
connection Nodal Officer- cum-Regional Officer, SPCB, BBSR had communicated a
letter to the Tahasildar, Puri vide his letter No.600, dtd.08.03.2023 to provide real
time Land/Plot status (i.e. Plot No., Khata No., Kisam of those plot both past &
present) & possession holder at present so as to file an affidavit by The Member
Secretary, State Pollution Control Board, Odisha. Bhubaneswar well before

24.03.2023 (Letter copy enclosed). A copy of leiter No.60O did.09.03.2023 is
enclosed as Annexure-5,

In response to the letter dtd.09.03.2023 of the Nodal Officer —cum- Regional
Officer, SPC Board, Bhubaneswar, the Tahasildar, Puri vide his letter No.2199
dtd.15.03.2023 has submitted the land status of those salleged areas/ plots cited in
the O.A basing upon the report furnished by Revenue Inspector, Biraharekrishnapur,
Puri after the field enquiry conducted with Asst. Engineer, Drainage Division, Puri.
Also in his letter Tahasiidar, Puri has mentioned that there are lots of changes
seen in respect of the characteristics of that land on those particular areas since
last settlement (1977). Those plots are recorded in private khatas and detail real time
possessioner is not ascertainable at present fer which further detail survey is

required. Copy of the report and tetter No.2199 dtd.15.03.2023 of Tahasildar s
enclosed as Annexure-6.

As decided in the joint committee meeting held on dtd.28.02.2023, Er.
Debidutta R.R. Pattnaik, Chief Engineer, HH, GIS & CEM (O/o) Engineer -in- Chief
(Water Resources) Odisha has submitted a compiled statement of the sheet
containing particulars ROR w.r.t the Govt. record of the alleged plots with the
drainage map vide his letter No.7842 dtd.22.03.2023. A copy of the said letter
dtd.22.03.2023 is enclosed as Annexure-7.

However, on 10" April, 2023 at iate evening hour, the Tahasildar, Puri vide his
letter No.3065 dtd.10.04.2023 has submitted the Real Time Possessioners of the
alleged plots basing upon the report submitted by the Revenue Inspector,
Biraharekrushnapur, Dist - Puri, showing the present status of land record and real

time possession. A copy of letter No.3065 dtd.10.04.2023 along with its enclosure ig
enclosed as Annexure-8.




Remarks:-

a)

However the committee Members when visited those alleged plots ang
observed that all the plots of those areas have been fuily developed with
human habitation like houses, buildings, gardens, Temple and colonies
along with stagnant water bodies, full of floating species. No clear
drainage system exists physically so as to allow the clear flow of rainfalf
water during torrential rainfall. So there might be every chances of over

flow of rain water to the nearby area, which cannot be ruled out

The committee observed that the information provided by the Tahasildar
with respect to the present status of land record and the real time
possession data does not clarify the conversion status of the alleged plot
and required further verification and the same has to be approved by the
concerned Revenue Authority as well as to verify with the documents
provided by the Chief Engineer, Water Resources Deptt, Govt. of Odisha,
for which further 2 months of time is required to revisit the alleged sites

and submit the final report.

g*\q*'@ T
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Nodal Officer-cum- Regional Officer Additional District Magistrate
SPCB, Odisha, Bhubaneswar Puri, Odisha,

¥ -

W
Sr. Scientist Chief Engineer, HH, GIS & CEM
CPCB, Kolkata Water Resources Deptt.

Govt. of Odisha
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STATE POLLUTION CONTROL BOARD, ODISHA

[DEPARTMENT OF FOREST AND ENVIRONMENT, GOVERNMENT QF ODISHA]
Paribesh Bhawan, A/118, Nilalanthanagar, Unit — VIII,
Bhubaneswar — 751 012, INDIA

No. 2D 17‘ Date: \9 -0 2—'7’02’—3

VII - L — Misc — 985

E-mail / Speed Post

To

The Regional Director

Eastern Regional Directorate

Central Pollution Control Board

502, Southend Conclave,

1582, Rajdanga Main Road

Kolkata—- 700107

E-mail: zokolkatta.cpch@nic.in

The Collector & District Magistrate
Puri, E-mail: dm-puri@nic.in

The Engineer — in — Chief
Department of Water Resources
Govt. of Odisha,

Unit- V, Keshari Nagar
Bhubaneswar — 751001

E-mail; eic-wr.od@nic.in

Sub:  OA No.16/2023/EZ ~ Saroj Mishra v, State of Odisha & Others.

Sir, i
The Hon’ble NGT, EZB, Kolkata vide their order dtd.09.02.2023 while adjudicating the

aforesaid OA has been pleased to constitute a committee comprising of (i) Sr. Scientist lrom Central

Pollution Control Board, (ii) Sr. Scientist from the Odisha State Pollution Control Board, (jii)

Collector & District Magistrate, Puri and (iv) Engineer-in-Chief, Water Resources Deptt., Govt. of

Odisha and directed for inspection of the shte in question and submit the inspection report with

regard to the allegation made in the originai application within 6 weeks, The SPC Board, Odisha

has been declared as the Nodal Office for filing the report of the committee and for all logistic

purposes.

Dr. Sohan Giri, Sr. Env. Scientist and Regional Officer, SPC Board, Bhubaneswar (Mob-
9437278633) has been nominated on behalf of the Board to represent the commitice and act as
Nodal Officer. Copy of the OA and order dtd.09.02.2023 are enclosed for your reference. You are
requested to take appropriate action for compliance of the direction of the Hon'ble Tribunal in terms
of order dtd.09.02.2023 so that the inspection report can be filed within the stipulated time of 6
weeks fixed by the Hon'ble Tribunal. The case is posted to 24.03.2023 for hearing.

Encl: As above,

MemoNo, 2-2-1 8 /Date: |5 02,2423

Copy along with copy of enclosure forwarded to the Regional Officer, SPC Boar
Bhubaneswar for information and necessary action.
Encl: As above,

Q\C/




RANNEXOURE~Q
o Jei ve74.2973126

E-mall: roepeb.vuuvansswar@ospehoard.org
Webslie: www.ospcboard.org

OFFICE OF THE REGIONAL OFFICER
= , BHUBANESWAR
Taay STATE POLLUTION CONTROL BOARD, ODISHA
g 5 [DEPARTMENT OF FOREST, ENVIRONMENT & CLIMATE CHANGE, GOVERNMENT OF ODISHA]
ot No. B-59/2 & B-59/3, Chandaka Industrlal Estate, Patla, Po- KIIT, Bhubaneswar - 761024
l ol
No 4og / R.O-~ Misc.~ 345 méim
. By E-mail/Spaad Post

Nodal Officor- cum-Roglona) Oflcar
SPC Board, Bhubanaswar

To, &
Tha Colloctor & District Magistrato, Purl The Ro
Y glonal Directorate
Elstirlct Collectorate Eastern Roglonal Diroctorate
uri Contral Pollutlon Contrel Board, 502, Southend Conclave
E-mail: dm-purl@nie.in

1532, Rajdanga Maln Road, Kolkatia-700107
E-mall; zokolkatta.cpch@nle, In

The Eagineer-in-Chlef,

Departmont of Wator Rosources
Govt, of OdIsha

Unit-V, Keshasl Nagar, Bhubanoswar

E-mail: aic-wr.od@nle.In

Sub:

Ref:

Sir,

Hon'blo NGT OA Ne. 16/2023/EZ- Sarcj Mishra vs, Stats of Odlsha & Othors; Hon'ble NGT OA No. 1712023/E2-

Srikant Pradhan vs, State of Odisha & Qthors and Hon'ble NGT OA No. 18/2023/EZ- Madanmohan Rout vs, State of
Odisha & Othars - reg.

Hon'ble NGT Qrder DL 8.2.2023 a.r"ld SPCB, Bhubanaswar latter No. 2217, dL. 15.2,2023; Hon'ble NGT Ordor DL £.2.2023

and SPCB, Bhubaneswar letler No, 2215, dt. 15.2.2023 and Hon'ble NGT Order DL 9.2.2023 and SPCB, Bhubaneswar
letter No. 2209, dt, 15.2.2023.

In Inviting to above cilad subjeci and reference, It is 1o Inform you that threa (03) numbers of NGT of Cases have been filed

by various Applicants In the Hon'ble NGT, Easlemn Zone Boench, Kolkatta and the Hon'ble Court has formed a Commiites with
members as clled above and direcled Ihis Board lo be the Nodal Office and fo communicata funher course of actlon, As per the
direction of lhe Hon'ble NGT, DL. 9.2.2023, it has askud Lhe Committge Lo Visit the site in quostion and submtt its Inspection raport with
regard to lhe allegatlon made in the Original appllcation wilhin six weeks, Tha next dale of hearing is fixed on D, 24.3.2023,

1n order to submit the inspection reporl a meeling of lhe Commiltea members along with site visit has being proposed. The

commillee members will mest in tha Clreult Houso, Purl on Dated 28.2.2023 {Tugsday] at 3.00 PM, posttivaly for compllaneo

discussion and then procood for fleld visit,

It is therefore requasied to be presant on the scheduled date and venue for undertaking the feld vislt and submil tha

compliance report to the Hon'ble NGT bafore the sfipulaled Bme period.

Encl: (i) Hon'bla NGT Order DL 9.2.2023,

Thls may bo troatod ag URGENT,

Yours falthfully

o

——_— u Oé/;?‘f/ﬂafﬂl SLdia: Nodal Officor- cum-Raglonal Officer
o . '

Copy forwardad to Membaor Secralary, S.P.C. Board, Qdlsha, Bhubaneswar for kind Information.

e

stema No, 07/ 24/92/2% 1 0ate Nodal Offlcor- cum-Roglonal Officar

Copy forwarded 1o Tahaslidar, Purl vwith a requost to be pressnt at the m

eating with o
fiald visll and Identficalion of the allegad area, 9 vith concamed Revenue Inspactor (RN for

Mﬂ)ﬁ\m’b

Nodal Offlcor- cum-Rogiona

fficer




(JUDICIAL SECTION)
Letter No. b &)q [ Judl. di- 8;1‘“09 L

To
The Superintending Engineer, P.W.D. (R&B) Puri.
Superintending Engincer, Irrigation, Division. Purf.
Superintending Engineer, Drainage, Division, Puri.
Block Development Officer, Puri Sadar. Block.
Taha"@ldar. Puri.

Sub-: 0.A. No. 16 02023, 17 0f 2023 and 18 of 2023/E.Z. in the Court of the
National Green Tribunal, E.Z. Bench, Kolkata filed by different persons
against the State of Odisha & others.

Sir,

In inviting a reference to the subject cited abeve, I am to say that, some
different persons have filed O.A. No. 16 of 2023, 17 of 2023 and 18 of 2023/E.Z. in the
Court of the National Green Tribunal, E.Z. Bench, Kolkata against the State of Odisha &
others. The Honble N.G.T. have been pleased to construct a committee and directed the
State Pollution Contro] Board to be the Nodal Officer. The Hon’ble N.G.T. vide its order
dated 09.02.2023 and 10.02.2023 have been pleased to direct the commiitee to visit the
site in question: and submit the inspection report with regard to the allegation made in the
O.A. within six weeks. For compliance of the order of the Hon’ble National Green
Tribunal, the Nodal Officer-Cum- Regional Officer, State Pellution Control Board.
Odisha has been pleased to call for a meeting of the above members on 28.02.2023 at

3.00 P.M. at conference hall of the Circuit House, Puri. (Copy enclosed)

Therefore, I would request you to please atiend the meeting on the date, time
and place mentioned positively without fail. The Tahsildar, Puri is requested to come
with the concemed R.I to the meeting as desired by the Nodal Officer-Cum- Regional
Officer, State Pollution Control Roard, Odisha.

This may please be treated as Extremely Uruent,

Yours faithfully

2% -

Addl. District Magitrinte, Pur.




Memo No. [’150 fdudl. . dt. CQ')“O 2-2 3

Copy along with the cnclosure forwarded to the Sub-Collector. Puri for

information & necessary action,
He is requested to please atiend the meeting as per the scheduled date

and venuce.

Addl. Distri¢t Magistrate, Puri.
Memo No. 6 ‘9’ fJugdl. . 4t &9 -0 9 _99

Copy along with the enclosure forwarded to the Manager Circuit House.

Puri / Deputy Collector, Nizarat, Puri for information & necessary action.

They are requested to reserve the conference Hall of the Circuit House,
Puri on 28.02.2023 for meeting to be held on 28.02.2023 at 3.00 P.M and provide the

logistic support.

74 -
Addi. District 1 istrate, Puri.

Mexmmo No. é 52 fJudl. . dt. 39_—-39_;@ -
Copy forwarded to the Nedal Officer-Cum- Regional Officer. State

Pollution Control Board, Qdisha, Bhubaneswar for information & necessary action

with reference to his letter No. 405 dtd. 24.02.2023. @J
g 2&93
Addl. Disirict Magistrate, Puri.

CE Scanned with OKEN Scanne

X




ANNEYURE-4

-Attendance sheet of the Commiittee Meeting held w.r.t

direction of Hon’ble NGT on OA. NO.16/2023/EZ - Saroj Mishra V.

State of Odisha & Others, OA. NO 17/2023/EZ- Srikant Pradhan &

T e ettt ettt et e i e 0 | S ioms” Aot D SINCRIEL 3 JCAMANICSEL =

Anr v. State of Odisha & Others- & OA. NO 18/2023/EZ -

Madanmohan Rout & Anr. V. State of Odisha & Others, At- Clrcuit

House, Puri, Dist- Puri

Date: 28.02,2023, 03:060 P:M

SL.No | Name and Designation-of fle Person | Contact No and Lmail Signature
attended the personal lrearing (P.H) ID
1. | Collector and District ¥Magistrate, Pari
2. | Additional District Magistrate, Puri A
1427833822 25
3. | Dr. Sohan Giri, Regional Officer Cum J_ﬂ&
Noda! Officer, RO SPCB, Bhwbaneswar aA3BFLIH YD ﬂﬁ’wj
1. |EIC(W.R) Govt, OrOdisha i
fatfer PR. Pbnalw, Ok, HH: GLSB CBY 299
| Tebi gk, O 889572429 P o8]
3.7 | Sr. Scientist, CPCB, Kolkatta SA903514939 - e ?
SANPEEP ROY =EZ ] > 23
5. | : ' - :
Rhird Mo tohorn Qus7230 795 W
: “Tahasiider, Pwr ’
7. Ajit hrosad  Winhagootree
~ £7 4 sp
68 . Pani(REB) Do, 79367726509 @%’L
8. [s Kuvror 18P 05
Frsh /ZN,,,?, 9983Y2b 2y Q‘/lw
SE , Dyolnvae .
5. [Ladlenclin Rioviegan fotrodu. 898470 K" 0
fib-0 Proinit pEVIEw ﬁrg‘;_g
10. | Rropgioeds SN ' -
N - (ad QSSELU GRS
| RN eweehem i, Gord ) 3‘*\ e ;
. wand Ceadhory -
U 2kt St o oy J002h 8014 % !
P do. QW . . P
2. B R Payghat AMJ (6. 6%9%529427¢ P;y,y ,
W fabay 23234023 -
D AR 234 Wez™

(4 A Sabov, p‘f\al-l%w-ﬂi@-%;u)?m Quzaasedl A
G, PID, quysigaman -

R.bofze .

sp?.?
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Tel: 0674-2973126
E-mall: rospcb.bhubaneswar@ospchoard.org

—_ ﬁ 'N N E_‘}{UR‘E 5 Websito: www.ospcboard.org

ODISHA

N

- OFFICE OF THE REGIONAL OFFICER, BHUBANESWAR
g"‘é%ﬁ%? STATE POLLUTION CONTROL BOARD, ODISHA

[FOREST, ENVIRONMENT AND CLIMATE CHANGE DEPARTMENT, GOVERNMENT QF ODISHA]
Plot No. B-69/2 &B-58/3, Chandaka Industrial Estate, Patla,Po- KIIT, Bhubaneswar - 751024

No 6P / RO-Misc.- 346 bt &[>3 / 2023 /
By Reqgd. Post!/ E-Mail

To,
The Tahasildar,
Puri Town, Puri,
Dist: - Puri, Odisha.

~ Sub: Regarding Revenue/ Present land status of alleged cited plots-Reg...
' Ref: ‘0.A. No.16/2023/E2- Saroj Mishra & Another - Vs- Sate Of Odisha & Others.
Sir, ,

In inviting to the subject reference cited above and discussion during site visit with joint
committee Officials to the alleged sites w.r.t. illegal encroachment to the natural drain, you are
requested to provide the real time land / Plot status to the undersigned so as to enable to

. submit the report to Hom’ble NGT within the stipulated time period for submitting the affidavit by
the Member Secretary, State poliution Control Board, Odisha, Bhubaneswar i.e. well before
24.03,2023, . '

It is-inform you that Regional Officer, State Pollution Control Board, Odisha, Bhubaneswar
is actin_Q as Nodal Officer as per the direction of Hon’ble NGT and he has to submit the
compiled report to the Member Secretary, State Pollution Control Board.

Therefore you are requested to provide the detail of alleged Plot No. /Khata No. with their
real time possession (as cited in Hon'ble NGT order dtd: - 09.02.2023) within 7days (i.e. by dtd:
1?.03..,2023) so as to enable fo submit the report to Hon'ble NGT within the time scheduled.

Yours faithfully,

Encl: (Hon’ble NGT OA No. 16/2023/EZ)
, W
A
REGIONAL OFFICER
Memo No__ 201 / Dtd. ‘9°‘{‘°""/7/°7/'3 /

Copy fonNarded to Member Secretary, State Pollut!en Control Board, Odisha,
Bhubaneswar/ Sr. Law Officer (L-1) of State Pollution Control Board, Odisha, Bhubaneswar for

kind information.
}}{\@f -y
il
. F

REGIONAL OFFICER
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OFFICE OF THE TAHASILDAR, PURI
(Encronchment soctiorn)

c-mail:-tah.puri-0d®@ ic.in . 57 5 p1?
Letter No. Dt 99 Dbt L5

To

The Regional Officer,

State Pollution Control Board,Odisha, Bhubaneswar .

{Forest,Environment and climate change Department §0vt-0

Plot No,B-59/2 & 58/3,Chandaka Industrlal Estate, patia,Po-KIIT,

Bhubaneswar-751024
Sub:-Regarding Revenue /Present |
Ref-0.A.16/2023/EZ-Saro} Mishra & Another-Vs-State of

Sir,

and status of alleged cited plots-Reg...
Odisha & Others.

In inviting to the above reference cited subject, we would like to state that

( the R.., Biraharekrushnapur conducted field enquiry over the plots in question
mentioned in OA No.16/2023/EZ-Saroj Mishra & another-Vs-State of Odisha &
others alongwith A.E drainage Division,Puri and submitted plot wise present
status of land charactersitics which is enclosed herewith. There are lots of
changes seen in respect of the characterstics of the land in that particular area
since last settlement (1977). These plots are recorded in private khatas and
details of real time possessioner is not accertainable at present. A team is
required to conduct detail survey of the area comprising members from pollution

Central Board, Drainage Division etc.,
This is for favour of your information and necessary action.

Encl:-Plot wise land status report.

Memo No, 900 dt. 1€.09. 2209
| {Cop'y_gub,mitgeq to the Sub-Collector, Puri/the Additional District
~ Magistrate, Puri for favouroftkind inforamtion and:necessary action.
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OFFICE OF THE REVENUE INSPECTOR, BIRAHAREKRUSHNAPUR
Latter No- ]Dg Date- [{f~ D2 "202'2,-

To,

The Tahasildar, Purl
plots. Reg...

Sub:- Submission of inquiry report regarding present land status of alleged
2101 dt- 10.03.2023, and Q.A. No-16/2023/EZ- Saroj Mishra &

Ref:- Tahasil office Puri letter no-
Another- Vs- State Of Odisha & Others..

Sir,
With reference to the subject cited above , on dt- 13.03.2023 , | have proceeded to

alleged plots of revenue village- Gopinathpur oraf Routarapur along with Ratiranjan Mishra , AE,
Drainage,Puri . During field verification we have vistted plot no- 181, 235, 261/628, 172/623, 172,
564,370, 193, 260, 438, 262, 368, 172/622, 559, 192, 4, 24, 286/624, 435, 390 and 417. The present land

status of ahove said plot given in Annexure-1.

This is for favor of your kind information and necessary action.
Yours faithfully

\WGQQ\M\* 3%

Revenue Inspector
Biraharekrushnapur
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ANNEXURE-1

MOUZA | KHATA | STATUS !yw.qllnwmﬂff PRESENT STATUS REPORT OF LAND IN CONNECTION WITH O.A ND- 16/2023
L PLOT| AREA KISAM RECORDED TENANT AS PER ROR REMARKS PRESENT STATUS
,Immmmrﬁwl 151 0.15|cangm Sg——— o, e
g 235 0.28 [weparizewy @2
261/628 0.10|emiaame — L]
QANC-16R025 nﬁ\bﬂﬁﬂnﬂ%@\bﬁlﬂ S22 0 Ta @
172/623 0.45 o ez salR, Qi
8 0.ANO16/Z027 @ifoosaen toe , qieaing 609 , gl pane | 3 9dsed A e
oo 0B e« e o moata aapg | SR e 58 1PDAD 88 BET e > a
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19 CEE 7 7 M L pef T e L e
i1 oo DA 370 2.50|enaa <m. conen M.Mﬁﬁwm.m.aa.ﬂno Lﬁ_m.mﬁwn.na%m m_gnﬂﬂma om g
%) = QA NO-162030 193 0.85}emen <g, som gra o e | §a53)
= 04 NO-162031 260 0.13lecnagn  ofm T, G212 6901
i3 m 0 A NO-16/2032 438 0.10|coon g0 . san UL
14 S 0.4 NO-16/2033 262 0.32 [seanga . aén eqIgay
15 ) 0.4 NO-1672034 368 0.13[poan oo, wm B 1
16 = OANCIGZ035 | 172/622 0.62 |[smaace , soost oa con . GAmea gredl, © 1973 o s o, ona |GaIERl 1
17 2 0 ANO-1G/2035 559 0.13{venon, woa 5] —
18 = 0 A NO-16/2023 192 1.7 laaiiem) £150e5ag0 50F , GIEDIGM 60, HETie0e | CRmel SIS, =9 J
.19 m 0.A NO-16/2023 4 [ ) 7o » S5 A - QAT ARER LCMOTCE O, BNEY @2, Sigl B
: g 20 W 209 | esosons [ 04 NO-162023 24 0.26 [re@met %wﬁﬂmﬂnﬁ%%wﬁmﬁﬂwﬁwﬂ% R[lg, 1l ]
i R 3 OANOA6R023 | ag6/624]  0.02|emisan) A Rown g, coerea g, Samien A & omres g e f
22 0 ANO-162023 35|  0.30/9ae0 R TR S lare, w2
QIRFRIER 6O greiBint 699, QITHIETR
23 0.AND-16/2023 _— e — : OrgQIa §ee - Badl Ay - mﬂ_w%.wm_.m AR
= 125 | 5500 ARG NIISKSRIO T6A i, OS] sus 8:
T Qieag 61, aineg fig O: geeaea fig,
24 0.4 NO-16/2023 gadneaa amaig 8: gade ANAIR &1 §IEE
417 0.21 |ewodsn o Bad | og
. leoaiaa QIZeIs, §ai8e QRRINGE, gadn
25 44 0.ANO-18/2023 QIEMaT, AR 2FL10E, enda FaE a:
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ANNEX URE - F_

COURT MATTER
URGENT

Office of the Engineer-in-Chief, Water Resources, Odisha
Secha Sadan, Bhubaneswar — 751001, E-mail: ceh hgiscem®@amail.com

No. HH, GIS & CEM-CEM-1-09/23 Y 97/,. TAR A} / £ / 27

From

Er. Debidutta R.R, Pattnaik,
Chief Engineer, HH, GIS & CEM
To
The Modal Ofﬁcer-cum-ﬂegionai Dfficer
State Pollution Control Board,
Odisha, Bhubaneswar

Sub:  Hon’ble NGT OA No. 16/2023/kz7- Saroj Mishra vs State of Odisha & others;
Hon’ble NGT QA No. 17/2023/€7- Srikant Pradhan vs State of Gdisha & others and Hon’ble
NGT OA Mo. 18/2023/E7- Madanmohan Rout vs State of Odisha & others- reg.

Ref:  SPCBietter No. 405/ R.0.-Misc.-348 dtcl.24.02.2023
Sir,

In inviting a reference to the subject and letier cited above, it s to inform that the
undersigned, on behalf of the Engineer~in-Chief, Water Resources, attended the 1%t meeting of the
committee constituted for the purpose, in the Circuit House, Puri on 28.02.2023 and made site visit
of Gopinathpur and Mukunda Mishra Nagar. In the meantime, a letter has been received from Sri
Tarun Patnaik, Addl. Standing Counsal, O/o the Advocaie General, Odisha, Cuttack to file counter
affidavit on NGT 0OA N0.16/2023/FZ and OA No.17/2023/Ez7, Accordingly, S.E., Drainage Division,

of the committee and further necessary action,

-°  Yours faithfully,

Encl: i) Prasent Status Report of Land {ino.)

! -} \,\/ l.)/?)
if) Drainage Map (2nos.) T e

NN
Chief Enginedh HIPGIS & Cay

Chief Enginaer, HH, GIS & CEM
P.T.O.




Memodo.  F5 [/ Dt 29 |p } 2 ij

Copy submitted to the Additional Secretary to Gowvt, Depar’tmont of Wazar Resources,
Odisha, Rajiv Bhawan, Bhubaneswar for favour of information ang necessary action with reference
to EIC, WR letter no. 5871/WE and memo no. 5874 did 03.03.2023 and DoWR letter N0.WR-FCDR-
CASEOP-0001-2023 7765/WR dtd. 20.03.2022 addrassed to EIC, WR, Qdisha.

. . \L".\T‘\ !:‘ ’
Chief Engmeén‘, HHE Gis & CEM

Memo No, ?g C/f Dt. Q_?—( C3 )23

Copy forwarded to the SE, Drainage Division, Puri for mformatnon with reference to his
memo no. 531 did. 06.03.203 addressed to EIC, WR.
T\ Tw” Af\,ﬂrn)
Wi

Chief Enginee¥, HH, GIS & CEM




PRESENT STATUS REPORT OF LAND IN COMNECTION WiTH 0.A MO- 16/2023, 17/2023, 18/2023 "

1
sk MOUZA| KHATA STATUS NGT, CASE NO | PLOT |AREA KISaM RECORDED TEMAMT AS PER ROR REMARKS PRESEMT 5TATUS
Mo

i OANO-182023 | 320 0.0z jJfalasaya-il Lingaraj Mishra 5/0-Ananta Mishra, Caste- Road
|l~ 139 Stiliban DD 163023 57 0w |Fasaya Bratimin,Residence.yjjigaon House,Road
— Jalasaya-ll 1.Jagadananda Mishra, Sfo-Mukunda  Mishra,Caste-

anw_.:.__:.Iommam_._om.mm_.mmo_,_zmm#_.?‘_cr::nw Mishea
Magar,PS-Purt Sadar 2.Bhaskarananda Mishra,Slo-

3 165/1903 Sttiban OA NO-17/2G23 123 158 Mukunda Mishrm.Caste-Brahmin,Resldence- Pond, Rozad
Heragohirisahi,pS.cumbharpada

4 0.4 NO-16/2023 181 p.15 |Jalasaya-ll Shri  Milakantheswar Dev.Shi Goplnath Dev,Shd Road. MNallah

A Durgadevi Thakuran Bije-Nijigaon,Clo-All the Mahajan -
Nah{Paninallab ¥
5 OANO-162024 | 235 | 028 |NallahiParinallah) | b chancrs Hola S/0-Dessral Hola Ramachendea House
6 O.A NO-16/2025 | 2617628 | 0.10 |Nalah{Paninallah)  IMishra,S/o-Bhubaneswar Mishra,Jagannath Manda,Sfol Road
Madhaba Mandairushna Chandm  Mishra,Sio- T
Jora A v 5 basi ,Sna 1972 thare
7 O.ANO-16/2026 | 172/623 | 045 Dinabandhu  Mishra.Ghanashyam  Mishra,Sfo.]  “202"@ daknaf §?N__“mm_”mwﬁm__d”,m_ﬂ”“._wﬁ =5 Pond, Road
3 Hrishikesh Mishra,Gobinda Chandra Mohapatra,.Sfo- -
ora Sudarsan Mohapalra Purnachandra Mishra, Nilakantha Ahi foraru khandia bandha, mou__..m.r_u:q grambasl, .._m_m byabahar
3 O.A MO-1612027 172 2.08 Mishra,Sackidananda Mistra,Bilayananda Mishra,Si0- karibara, m.n:_rmq achhi. Mastyadia sulre, khandia bandha Pond, Road
Basudeba Mishra, Casle-Brahmin,Residence-Nijigaon grambas, Chandra swain Sfo- bhagabal Swain,Caste- i
135 Siitiban " Khandayat, Ba-Yeary Deposit Rs. 5000

g O.ANO-16/2028 | 564 9.97_|Jalasaya-l Pond, House
10 OANO-16/2020 [ 370 | 250 ]Jalasaya-l. Pond Mallah
1] 5 OANO-16/2030 | 193 | 0.85 lJalasayalJore Pon
[12] % OANO-I6/2031) 260 | 013 {Jalasaya-l.Pond TEMPLE, DOLABED!

13| = O.ANO-18/2032 | 438 | 0.10_|Jaiasaya-ll Jora Nallah
2] = O.ANO-E2033 | 262 | 032 |Jalasaya-ll, Gadia Pond

151 =2 OANO-16/2034) 368 | 013 [Jalasaya-ll. Galia Nallah
| m Jalasaya-Il,#ond Jabara dakhal- Khondia Bandha Gramabasl .Sna 1973 thara

56| w 0.ANO-16/2035 | 1727622 | 062 mutabak plot number 172 Pond
7)) = DANO-16/2036 | 559 | 0.3 llalasava-ll. Gadia House

18 M O.ANC-16/2023 | 192 1.7 |Mallah{Paninalizh) w””.m mm_m_wﬂsﬁgwqm_.co%,m_a Mwﬁwﬁ m_e_ﬂ.m_i Road, Nallah

3 ovi Thakurani,Blje-Njigaon,C/fo- e Mahalan

19 W 0.A NC-16/2023 4 0.2¢ jMalah(Pasinaliah) : Ramachandra Hota,S/o-Dasarathi Hota,Ramachandea Nallah, Road

20| E OANO-16/2023] 24 | n.26 [Nallah(Paninallah)  IMishra,S/0-Bhubaneswar Mishra,Jaganaath Nanda,Sfo Nallah, Road
- nNn Nallah (Jore) Madhaba =~ MandaKrushna Chandra  Mistra Sio-
211 = O.A NO-1672023 | 286/624 | 0.02 Dirabandhe  Mishra,Ghanashyam  Mishea,Si0- Nallah
_— m APTEE Hrishikesh Mishra,Gobinda Chandra Mohapatsa,Sfo
209 Bebandabasta 2asey; Sudarsan Mohapalra,Pumachandsa Mishsa,Nilakantha
Mishra,Sachidananda Mishra,Bljayananda Mishra,S/0-
Basudeba Mishra,Casle-Brahmin,Resldence-Nijigaon
22 a3 | 030 Maltah
0.A ND-16/2023 o
. Nallah(Paninallah} |Shri  Nilakantheswar Dev.Shi Gopinalh Dev,Shei
Durgadevi  Thakurani Bife-Nijigaon Clo-Goplnathpur -
23 OANC-16/2023 [ 300 | ¢.34 Al the Mahalan @ Ramachandea Hota,Slo-Dasarathi Maitah
» Hota,Ramachandrg Mishra,Sie-Bhubaneswar|
—] 125 Nallah{Paninallan) | Mishra,Gobinda  Chandra Mohapatra,Sio-Sudarsan
. z_osoumc.m.ommﬁ.ma:a.:.mmm_am:nm.z__amc:
24 QANO-16/2023 | 417 0.21 Nallah
Jalasaya-ll, Gadia  [Debashis Bahinipali ShiBashls Bahinipali,Meenakshi
’ Bahinipat,Ramashis  Bahinipatl, Sfo-Chandrasekhar]
25 i Stitiban & A NO.1872023 325 905 Bahinipati.Casle-Brahmin,Residence-Niigaon Road
S Y g S8 2
A e Fhadmie Ergme: @ll. ‘g e i
. =AY DrpKane Smene s e - R
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e
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ANNEYURE ~ F

OFFICE OF THE TAHASILDAR, PURI

(Encroachment Section)
e-mail:-tah.puri-od@nic.in

Letter No. 2 044 Dt

lo: oM -2 013
To
The Regionatl Officer,

State Pollution Control Board, Odisha, Bhubaneswar

isha
[Forest, Environment and climate change Department Govt. of Odis ]

Piot No.B-59/2 & 59/3, Chandaka Industrial Estate,Patia,Po-KIIT
Bhubaneswar- 751024

Sub: - Regarding submission of details of real time possessioner of each plotin

connection with O.A No.16/2023/£Z-Saroj Mishra & another-Vs-State of
Odisha & others.

Sir,

In inviting a reference to the subject cited above, | am to state that the Rl
Biraharekrushnapur conducted field enquiry on 10.04.2023 over the plots in

question mentioned in O.A No. 16/2023/EZ-Saroj Mishra & another-Vs-State of

Odisha & others and submitted the real time possessioner report which is
enclosed herewith.

This is for favour of your kind information and necessary action.

Yours faithfully
“ AXM b
\ : e “\.]\.
.| Tahas \a\“r',\iu\rf VA

Copy submitted to the Sub-Collector,Puri/the Additional District Magistrate
Puri for favour of kind information and necessary action '

MemoNo 306 ( dt. 10°0Y4.9523

LAy
.-

\ \\\. 1y \\\ \'-'1"‘

Ve

\ Tnhaqllh’:\r Dur}i hoe, b o
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OFFICE OF THE REVENUE INSPECTOR ,BIRAHAREKRUSHNAPURrPU

i@y B,
LETTER NO- BF DATE- ! D.4y- 30 =

10,

The Tahasildar, Puri

: - - : ort of
sub: - Submission of enquiry report regarding Real Time Possessioner rep

alleged plots.

Ret:  As per Tahasildar,Puri Letter No-3040 Dt-5.4.2023 and ~ O-A.No- |
16/2023/EZ-Saroj Mishra & Another Vs State of Odisha and others and also
Office Letter No-2101 Dt-10.03.2023 and R.1.Office Letter No-105 Dt-14.03.2023

Swr

+

With reference to subject cited above ,on Dt-10.4.2023, | have proceeded
to the alleged plot of Village-Gopinathpur alias Routarapur . During field
verification | have visited to Plot No - 181, 235, 261/628, 172/623, 172,564,
370,193, 260,438, 262, 368, 172/622,559, 192, 4, 24, 286/624 , 435, 390
,417,326 . The Real Time Possessioner of mentioned plot given in Annexture-1

This is in favor of your kind information and necessary action.

Yours Faithfully

< Revenue Inspector
n

ey

\:‘:cé'.' 1 N ‘“ [ i v
iraharekrushnapur

JER. L. Birahavekrushnaour
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PRESENT STATUS REPORT OF LAND IN CONNECTION WITH O.A NO- 16/2023
_|| PRESENT
3L No [MOUZA| K
3 HATA (STATUS|NGT,CASENO| PLOT| AREA | Kisam RECORDED TENANT AS PER ROR REMARKS STATUS REBETHMEROSSESAION
”_. OA Zou._.m__mcmuw HmH O Hm caign WD D_@P ma_Q Q_@_s ‘.mu_._\.m.
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